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close down our Embassy immediately and to 
send home the staff within 14 days. I feel that 
it is not only a humiliation for our nation, but 
also it is a very sad day for citizens of Indian 
origin living overseas. A country in which 
over 50 per cent of the population is of Indian 
origin does not now have any Indian 
representation. It is clear that our well-meant 
diplomatic initiative has broken down and in 
restrospect with the benefit of hind sight, it 
might have been better if we had severed our 
diplomatic relationship with Fiji once the 
duly and democratically elected Government 
of Dr. Bavadra was removed by Major 
General Rabuka who has now, it is very clear, 
launched blatantly and deliberately 
discriminatory and racist policies directed 
against the Indian community. We must take 
serious note of this. I think this is nothing sort 
of aparthied against which India has been a 
champion and has always been fighting. Here, 
a large number of people of Indian origin are 
concerned and it is in a country at the moment 
which has a population of over 50 per cent. 
What will be the fate of the peqple of Indian 
origin in other places where they are in 
minority, if this incident is allowed to go 
unheeded. 

International opinion, in the initial stages, 
was also against Fijian action, it appears now 
that over a time other countries have 
acquiesced and fallen in line with them and 
do not seem to take the matter very seriously. 
India stands alone. India must now generate 
serious international public opinion and 
pressure, even sanctions, against Fiji to 
restore representative democracy so that the 
people of Indian origin can take their rightful 
place. I would request the Minister of 
External Affairs, as is reported in the papers 
today, to make a statement on this subject and 
also throw some light on the reported news 
item in Radio Australia that one of the 
reasons that made the Fijian authorities take 
this action is that Indian officials there 
showed video-tape of Indian troops invading 
the Maldives and bringing about 

a fear psychosis in  that country. I do not 
know whether it is true or not. However this 
needs to be looked into. And I am sure that if 
already not done so in the Lok Sabha, very 
soon the Minister will be giving a statement 
on this. And as I said, action should be taken 
to restore the dignity of the nation and the 
people of Indian origin overseas. 

SHRI      KAPIL      VERMA      (Uttar 
Pradesh): Sir, I want to associate myself ,with 
this. This is very serious matter. 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE): There is a statement by the 
Minister. 

SHRI KAPIL VERMA: Immediate 
measures must be taken by the Government 
to protect the interests of the people of Indian 
origin there. And the Minister, I hope in the 
statement which he is going to make will tell 
us which Embassy is going to look after our 
interests. 

SHRI V. GOPALSAMY (Tamil Nadu) Sir, 
I also associate myself with the Special 
Mention. 

SHRI VITHALRAO MADHAVRAO 
JADHAV (Maharashtra): Sir, this is a very 
serious matter ... 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE): You will have enough 
opportunity to seek clarification. 

SHRI VITHALRAO MADHAVA-RAO 
JADHAV: Sir, the whole House whole- 
heartedly associates with the Statement of the 
hon. Minister about the happenings in Fiji. 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE): You will know the facts also.     
Shri Ahluwalia 

Alleged Kidnapping of a Bride by BSF 
Personnel in Anantnag 
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"Wireless Message No. 192823/ 
ARCP dated 18.5.1990 
Situation report from Commandant 
3rd Battalion, Anantnag, received that 
during the intervening night of 17/18 
May, Bus No. 1373/F, carrying 27 
persons of a 'baraat' marriage party 
was stopped near Badsgam crossing 
about 2330 hrs. by BSF patrolling 
party(.) The BSF opened 
indiscriminate firing upon the bus 
resulting in instant death of one Abdullah, 
son of Gani Malik, resident of Lissar, 
serious injuries to the bridegroom besides 
8 others(.) Followed by this, the bride and 
bride's maid were gang raped by the 
BSF(.) Bride was taken away by them, 
and the bride's maid left behind(.) Bus has 
been removed to DPL Anantnag witri 78 
bullet hole marks(.) BSF party claims to 
have been fired upon by militants, but not 
satisfied yet(.)" 

 
5.00 P.M. 

SHRI KAPIL VERMA (Uttar Pradesh): I 
want a statement on this from the 
Government. 

SHRI V. NARAYANASAMY 
(Pondicherry):     He     is     demanding     a 
statement front the Government on this. 

THE VICE CHAIRMAN (DR. BAPU 
KALDATE): Shri Basant Kumar Das. He is 
not heie. Shri Mohd. Khalcclur Ranman. 

Need   to   set   up   a   Minorities   Finance 
Corporation 

 


